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CONVENTTON ON TONG=IPANCE TRANGBOUND AIRY
AIR POLLUTION

The Parlicy Lo Lhe presenl Comwvention,

Delormined Lo promele 1elationn and co~operalion in the field of
environmental proleclion,

Avare of Lhe aignificance of the aclbivities of Lhe Uniled Nalionn
Economic Commiggion for Burope in glrengthening such relalions and co-operation,
particularly in the field of air pollution including long-range Llrancport of
alr pollubant,

Recomizing Lhe conbribution of the Economic Commigaion for EBurope to the
mul Lilaleral dmploamenlbabion of the yperlinenl proviaions of Lhe Final Act of
the Conference on Sccurity and Co-operation in Burope,

Cogmivant, of the roferences in the chapter on environment of the Pinal Act
of {the Conference on Securily and Co-operation in Burope calling for
co=oparnlion Lo contbrol air pollubion and ilo oflocly, including Tong=rangue
trangport of air poltulanta, anxd to Lhe development throueh international
co=operalion of an extenpive programme for the mwoniloring and cevalualion of
lTong-range transport of air pollutants, starting with sulphur dioxide and with
poonible extension to other pollutanto,

Conpidering Lhe pertinent provigions of the Declaration of the
United Nalionns Conlercnce on Lhe Haman Bnvidronment, and o pooebicadne
principle 21, which cxpreoogen Lhe comnmon conviclion Lhal Shales hove, in
necordance wilh Lhe Charter of the United Nationn and the principlegs of
intarnalional Jaw, Lhe sovercign right Lo exploil Lheir own resonrecs purouant
Lo Lheir own environmeninl policics, aud Lhe vreusponnibilily Lo onoure that
aclivilien within Lheipe jurisdiction or conlbrol do nol cause damage Lo the
environment of other Stales or of arvas Leyond Lhe limibo of national
Jurisdiction,

Recommizinge the existence of possible adverse effecls, in the short and

lorngr Lermy, of air pollution including Lrangboundary air pollulion,

Concernod Lhal a rine in the Jevel of cminsions ol air pollulanby wilhin
the region as forccaol may increase such adverse cfllvcets,

Recormizing Lhe need 1o study the dimplications of the long-range Lransport

of alir pollulanta and the need Lo scek soluliong for the problems identifliecd,



Alfirwinges their willingnean Lo reinforee aclive international
co-operation to develop appropriate national policiles and by meang of exchoange
of information, consullation, rcocarch and monitoring, 1o co-ontinale nalional
nelion for combaling air pollulion including Tong=range Lranoboundnry air

pollution,

llave agrecd ao follows:

DEFINITIONS

Article 1
For Lhe purposes ol Lhe prescnt Couvention:

() Mair pollution”™ weann the introduelion by wau, divectly or indicectly,
of' subslances or cnorgy inlo Lhe aiz resul Ling in delobeoviow ol fealy of auch o
nalure as to endanger human health, harm living yesources and cceogsystems and
material proporly and impair or interfeore with amenitics and othor legitimate
uges of the environment, and "air pollutants" shall be construed accordingly;

(M) "lone=rayr Leanaboundary air pollulion” weang air pollulion whoue
physlcal origin in situated wholly or in parl wilhin the arca under Lhe
national jurisdiction of one State and which han adverse offects in the arca
mder Lhe jurisdiclbion of anolher Stale al such a dislance Lhat 16 dia nol
gonerally pooaible Lo disbinguish lhe conlribulbion ol individual emiogion
sources or groups ol sources.

FUND AMENTAL PRINCIPLES

Avrbicle ¢

The Contracting Partices, taking duc account of the facts and problems
involved, ave detbearmined Lo prolect man and hig environment againat ajr
pollulion and ahall endeavour Lo Timil ady an Tar o ne ponaibley eeadund ly
reduce and provenl aly pollulion including long-range tLransboundary aia
pollution.

Arlicle %

The Conlracling Parclicn, wilhin Lhe ramework of the propenl Convention,
shall by weans ol exchaneyo of informalion, congul labion, rescenrch and
monitoring, develop withoul undue delay policics and slrategics which ghall
scrve ags a means of combating {1he discharge of air pollulants, taking into
account efforts alrcady made at national and international levels.



Avbicto {

The Conlracting Parlics ohall exchange informalion on and roview their
policicn, scienbilic nelivilico and Lechinieal meamoeen aimed al combaling,
ag far as possible, Llhe discharge of air pollutants which may have adveroo
effecby, thereby contributing to the reduction of ailr pollution inciuding
long=range lransboundary air pollution.

Avliclo §

Conaultations shall be held, ypon request, al an early alage botween, on
Lhe one hand, Contracling Darlicy which arm aclually affecled by or exponed Lo
a gignificant riok of Jong-range Lranaboundarvy air pollulion and, on Ll ol
hand, Conlracling Partics within which and gubjecl Lo whooe jurisdiclion o
gignillicant conbribulion Lo Tong=range Lrannboundary arre pollulion originalon,
or could opiginalbe, o connnxion wilh aclivilices corried on or contomptaled
thoroin,

ATIR QUALITY MANAGEMENT

Taking inlo accounl articles 2 1o Y, the oneroing rencarch, exchange of
information and moniloring and the rcgoulls thercol, the cosl and celfeclivencess
of local and other remedics and, in order 1o combat air pollution, in particular
that oviginating from new or rebuill inslallalions, each Coniracling Parly
underlakes to develop bhe beat policics and abratogics including air quality
management systems and, as part of them, control measures cowpatible with
balanced development, in particular by using the best available technology which
ig cconomically feanible and low= and non-waste teclnology.

RESEARCH AND DEVELOPMENT

Alicle |

Thee Conlvyacling Parlics, ag appropriate Lo Lheire needa, ohall inilinte
and co-operale in Lhe conduct of revenrch inlo ,'md/m- development ot

(a) exipbing and proposed technologirs fov reducing cwisgiona ol sulphur
compoundn and other major air pollubtante, includinge Leclnical and cconomie
feasibilily, and enviremmenlal conscguences;



(b) ingtrumentation and other leclnigques lor moniloring and measuring
emission rateg and ambient concentrations of air pollutants;

(¢) improved wodels for a bebier underslanding of the Lransmission of
long-range Lransboundary air pollutantg;

(1)  Lhe effecta of sulphur compourds and other major air pollutants on
human health and the environment, inecluding agricul ture, forestry, materials,
aqualic and olher natural cconyanlomn and viaibilily, willh n view Lo
eplablishing o sciontilic basis Lox dose/cllccl relalionships designed o
protecet Lhe onvironmendt;

(¢) the cconomic, social and envivonmenlal asscamenl of altornalive
measurces for atltaining cnvironmental objectives including the reducbion of
long-range transbowdary aivr pollution;

(£) ecducation and Lriining progreames rolaled Lo Lhe eovirotmental aopechs
of poltation by oulpluee compoundn and o bhioy major nie pollulanly,

EXCIIANGE OF INFORMATION

Arlicle 8

The Conlrvacting Parlticg, within the framework ol the Excculive Body
referred Lo in article 10 and bilaterally, shall, in their common interests,
exchange available information on:

(a) data on emissions at periods of time to be agreed upon, of agreed
air pollutants, starting with sulphur dioxide, coming from grid-units of
agrood size;  or on the fluxes of agrecd air pollutants, starling with
oul phue dioxide, anceronn mwtional bordern, ab dislincen and ol porioda of Liue
Lo Do ngreeed upong

(b) 1mjor changes in nalional policies and in general industrial
development, and their potential impact, which would be likely to cause
gignificant changeo in long=range transboundary air pollutlion;

(¢) coutrol technologics for reducing air pollulion relevanl to long-range
tranaboundary air pollulion;

(@) the projected conl of e cmigsion conbrol of sulphur compounds and
olhor major air pollulants on o nationnl sealey

((‘) e beorvologienl and phyoico=chemient dala relaling to the procoouvey
during lransmission;



(£) physico-chemical and biological dala relating to the coffects of
long-range transboundary air pollution and the extent of the damage 1/ which
thesc data indicate can be attribuled to long-range transboundary air pollutiong

(¢) national, subrcgional and regional policics and strategics for the
control of sulphur eompounds anl other major air pollulants.

IMPEEMSNTATTON AND FURTHER DEVILODPMENT OB FHE CO=OIMSRATIVE
PROCRAMME T'OR TS MONITORING AND BVATUATION OF TR LONG~-
RANGE TRANSMISSION OIF AIR POLLUTANITS IN EUROPER

Article 9

The Contbracling Parlico stress the noed for Lhe iwpliementalion ol Lhe
exinling "Co~operalive programne for Lhe moni Lovinge and cvaluntion of Lhe
long—-range lransmission of air pollulanls in Burope" (hercinalicr referred to
as EMEP) and, with regard to the further development of this programme, agrec
to cmphagizo:

(a) the desirability of Contractling Parbics joining in and fully
implementing BMRET which, an a Fival olop, i0 based on Lhe moniloringe of
pulphur dioxide and relaled wubalbancoos

(b) the nced Lo use comparable or standamdized procedurcy for monitoring
whenever possible;

((:) Lhe denirnbility of basing Lhe moni boring programe on Lhe reuneviork
of bolh nalional and inlernalional programmeg.  The ogbablishment of woniloring
stations and the collection of data shall be carried out under the nabional
Jurisdiction of 1he counliy in which the moniloring olalions are localed;

(1) the denivabitilky of entabltinhing o tramework for a co=operabive
anvironmental moni Loring programme, bagsed on and Laking inlo account propent
and fulure national, osubroegional, regional and olher inlernalional programnes;

(¢)  Lhe need Lo exchange data on emissions ab periods of Lime Lo boe
agrocd upon, of agrecd alr pollulanto, atarting with nulphur dioxide, coming
[rom grid-uni lo of agreed nive;  ov ou the fTuxen of ngrecd aiv pollutants,
slarting with sulphur dioxide, across national: boiders, at distanceg nand at
periody of Lime Lo bo-agreed upon.  The mothod, including: Lhe model, uned Lo
dotormine Lhe fluxea, ag woll aa Lhe method, including Lhe model, wed o

L/ The present Convention doeon nol contain o vule on Hlale Tinbilily no
Lo damagye .



de lerming the franamicaion of air pollulantls based on Lhe cwisgiona per prid-untb,
shall be made available and pericdically reviewed, in oxrder to improve the methods
and the medels;

(f) their willingness to continue the cxchange and periodic updating of
national data on lotal emisaions of agreed ailr pollutantls, starting with
sulphur dioxide;

(¢) the need to provide moteoerological and physico-chemical data relating
Lo proceoscy during Lranomiogsion;
3 3

(W) the need Lo monibor chemical componenlo in olher modia such ag walor,
soil and vegelabion, an well ao a similay moniloring programme Lo record
ceffcels on health and cnvironment;

(i) tihe desirabilily of extending the national EMEP nelworks to make Lhem
operalbional for control and gsurveillance purposca,

EXECUTIVE BODY

Avbicie 10

1. The representatliven of Lhe Contracting Partica shall, within the
Lramework of the Senior Advisers Lo ECl Goverrnmenlbs on Environmental Problema,
congtitule 1he Excculive Body of lhe present Conventlion, and shall mcet at least
annually in that capacily.

2. The Bxcoulive Body ohalls
() review Lhe implementabion of Lhe preoent Convenlions

(b) eatablinh, an approprinle, working groupa Lo conaider mabiers
rolated Lo Lhe implemenlalion and devoelopmenl ol Lhe progend,
Convenlion and Lo Lhig end Lo prepare appropriale sludies amd
other documentation and to submil rccommendatlions to be
congidered by the Execulive Body;

(¢) fulril such other functions as may be appropriate under the
provisiona ol the present Convention,

5. The Fxoeulive Body aball abilize the Steoring Body {or the FMSD Lo
play an inlegral part in Lthe operabion of the prosent Convention, in particular
with regard to data colleclbion and acientific co-oporation,

4. The Bxeculive Body, in diocharginge Lo funcelionn, ahall, when it decwmn
appropriate, aleo make uge of information from other relevant international
organivationg,



SECRETARIAT

Article 11

The Exccutive Sncretbary of the Economic Comminnion for Turope shall carry
out, for the Excculive Body, the following sccretarial functions!

(n) to convane anl prepare the weetingn of the ExcculiVe Body;

(b) to tranomit to the Contrdcting Partics reports and other information
mcoived in accordance with tho proviasions of the preoent Conventions

(¢) to discharge the functions assigned by the Exccutive Body.

AMENDMENTS PO TIS CONVIEN'PJON

Article 12
1. Any Contracting Party may propose amendments to the present Convention.

2. The lLext of proposcd amendmentn shall be pubmilbted in wribing Lo Lhe
Exccutive Socrolary of the Economic Commigsion for Europe, who ohall communicate
them Lo all Conlracting Pnrlics. The Exceulive Body shidl discuss propoused
amendments at ils next annual meeting provided that such proposals have been
circulated by the Exccutive Scerctary of the Economie Commiosion for Europe to
the Contracting Particn al lenst ninety dayo in walvance,

3. A amendment to the present Convention shall be adopled by consensus
of the wpresontativen of the Contracling Pavticn, and shall enler inlo foreo
for the Contracting Partics which have acceopled il on Lthe ninelicbh day allex
the date on which two=thinda of the Contracting Parbtiea have deponitled their
inolrumenls ol aceoptance with Lhe depooitoay.  Therenfbery Lhe amendment ohidl |
enter inbo force for any olher Contlracting Party on Lhe ninclielh day al'tor the
date on which that Contracting Party deposits its instrument of acceptance of
the amondlment.

ORPMPTEMENT OF D TSP

Article 13

If a divpule arises belween two or more Contracling Parlics to 1he preseni
Convention as to Lhe interpretation or applicatlion of the Convenlion, they ohall
seck a solulion by negoliation or by any othexr metlhod of dispule veltlement
acceptable to the parties to the dispute.



SIGNATURE

Article 1

1. The present Convention shall be open for signature at the
United Nations Office at Geneva from 13 to 16 November 1979 on the' occasion of
the Nigh-lcvel Meeting within the framework of the Economic Commission for Europe
on the Protection of the Environmenty by the member States of the Economic
Commigsion for Burope as well as Stales having consultative slaluo wilh Lhe
Economic Commission for Europe, pursuant to paragraph 8 of Economic and Social
Council resolution 36 (IV) of 28 March 1947, and by rogional economic integration
organizationa, congtitutcd by sovercign States members of the Economic Commission
for Burope, which have competence in respect of Lthe negotiation, conclusion and
application of international agreements in matters covered by the present
Convention.

2. In mabllers wilhin their competence, mich 1vpgional economic inlegrration
organizationn phall, on lheir own behalf, exercive lhe righlu and Lfull'il the
regponoibilitica which the presenl Convention altribules to their member Statles.
In puch ceanca, the member Slaten of dheoe organizntiona ahnll nol be entitled Lo
excreise such righls individually.

BAMIFICATTON, ACCEPTANCE, APPROVAL AND ACCESSILON

Article 15

1.  'The preaent Convonlion shall be pubject Lo ralificalion, aceoplance or
approval,

2. The pregent Convenlion shall be open Lor acceesgion ag frowm
17 November. 1979 by the States and orgonizations refeired to in article 14,
paragraph 1,

3. The instruments of ratification, acceptance, approval or accession

ghall be deposited wilh the Seccyebary-General of Lhe Unitled Nations, who will
perform the functions of the depositary.

BNTRY TNTQ RORCE

Avlicle 16

1. The pronent Convention shall enler inlo force on 1he nincliclh day
alter Lthe dale of depooil of the lwenty-fourth inglrument of ralificalion,
acceplance, approval or accepoion.



2. Tor cach Contracting Party which ratifics, accepls or approves the
present Convention or accedes thereto after the deposit of the twenty-fourth
instrument of ratification, acceptance, approval or accession, the Convention
shall enter into force on the ninetieth day after the date of deposit by such

Contracting Party of its instrument of ratification, acceptance, approval or
acceosion.,

WITHDRAWAL

Article 17

At any time after five years from the dale on which the preoent
Conventlion hag come into force with regpeet Lo a Contracting Party, that
Contracting Party may withdraw from the Convention by giving wrilten
nolifleation Lo the doponilavy. Aoy oueh wikhd eawnd ohind b bake of foel on Lhe
nincticth day afler the date of its receipl by the deponitary.

AUTHENTIC TEXTS

Avticle 18

The original of the present Convention, of which the English, French and
Ruapian texta are equally authenlir, nohall be deposilted with the
Secealary=Goneral of Elwy United Nalionu,

IN WIINESS WIBRISOF the undersigned, being duly authorived thereto, have
signed the preoent Convenlion.

DONK al Geneva, Lhio thivkeenth day ol November, one Lhounand nine hundred
and sevenly-nine,
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CONVENTION SUR L POLLUTION ATMOSPUSRIQUE
TRANSIRONTIERE A LONGUE DISTANCE

Les Parties & la préscnte Convention,

Répolucy & promouvoir les relations ol la coopération en matidre de
protection de l'environnecment,

Conscicnbey de 1l'imporlance des activitds de la Commisgion ¢conomique des
Nations Unies pour 1'Iurope cn ce qui concernc le renforcement de ces relations
et do cotic coopéraotion ¢n parliculior dano lc¢ domaine de la pollulion almo-
opériquo, y comprin le lrunuporl & longue distance des polluants atmosphériques,

Reconmaigsanl la contribution do la Comminplon doonomique pour L'Ruropo N
1lapplication multllalérnle des dippogitions perlinenles de 1'Acle final de la
Conférence sur la sécurilé cl la coopération en bLurope,

Tenanl compte de l'appel contenu dans le chapitre de 1'Acte final de la
Conférence sur la sécurité et la coopération en kurope relatif & 1'environnement,
& la coopdération cn vuc de combattre la pollution de 1l'air ct leo effets de cetic
pollution, notamment le transport de polluants atmoaphériques i longue dislance,
et & 1'6laboration, par la voio de la coopérabion internationale, d'un vaste
progranme do purveillance ot a'Gvaluntion du trausport & longue dintance dew
poliuanis de l'air, cn commengant par le dioxyde de soufre, puis on poooonk
éventuolloment d d'autres polluants,

Congidérant lecs dispositions appropriées de la Déclaration de la Coniéxrenco
des Nations Unico sur l'cnvironnement, et en particulier le principe 21, lequel
oxprime la conviolion communoe quo, contommdbment & lo Chorbo deon Neliors Unien ol
aux prinelpes du droil intormalional, len Elato onl lo droll gouverain d'exploiler
lours propres rensources gelon leurs propres poliliquea d'envirommement ol ont lo
dovoir do fadre on sorto quo len pelivitds cexercéeo dany lew limites de leur
Juridiction ot sous lour contrdle ne counent pas de dommage v L'environnement dang
d'outros Itats ou dano doo régions no rolevenl dtaucune juridiction nationalo,

Hocoigu il 1o pounuibillité quo 1o pollution de Ltudr, y compais Lo pollution
atmosphérique translrontidre, provoque A court ou A long lemmo dos offotp
donmogoableu,

Craimant que 1'augmentation prévua du niveau des dmispionn de pollumls
atmosphériques dano la rdgion ne puiuvse accroilre cou effcts dommagoables,

Bosonnntooanl 1o ndeenpité A'dludior Leg inoldenoen du Lransport dos pollunnby
atmouphériques d longuo distance ot de chercher des solutions aux problimco
identifiés,




Affirmanlt leur résolution de renforcer la coopération internationale active
pour &laborer les politiques nationales nécessaires eb, par des échangos d'infor-
mations, des consultations el des activités de recherche et de surveillance, de
coordonner les mesures prises par les pays pour combattre la pollution de 1l'air,
y compris la pollubtion atmosphdérique transfronlitre i longuc dislonce,

Sont convenues de ce qui suit :

DI LN LT LONS

Articlo 1
Aux fing de la présonte Convention :

n) 1'exprossion "pollubion atmosphérique" désigne 1'inlroduction dans
1'atmoaphdra par 1 'hommo, divoclemont ou tndiractemonl, do aubnlancan ou d'énarglo
ayant uno aclion nocive do nalure & molbro on dangor 1o vantd do 1'honma, &
endommagor leo rossourcen biologiques ol los écosysbltmon, N délérioror loa bionn
mablériala, ot A portor altoinle ou nuire aux valawrn d'agrdmont ol anx anlbron
ubtilioationg 1égitimes do 1L'onvironnoment, 1'oxprossion "polluantn almoophériquen®
étanl onlondue dans lo méme seno;

b) 1'oxprasgion "pollulion atmoaphérigue bLranafrontitre & longue diatance”
désigno la pollution atmosphérique dont la mource physiquo eat comprise lotalemont
o on parlio dano uno vono soumine & la juridiclion nabionalo d'un Btal ol qui
oxorco doo offoln donmagoablon dans wno zono soumise f la juridicltion d'un aulre
Eltabt & une diotanco Lolle qu'il n'ool géndralomonl pan ponsiblo de disbinguer Loop
apporlo doso vourcou individuollos ou groupan do psourceu d*dmimtion,

PHINCIPES  1PONDAMIN'TALIX

Arvlicle 2

lLog Parlion conbraclanton, Lonanl dimont complo don failo ol dow problimon
on entoo, oonl dédlarminda A proldror ' howmae ol von anvivonnamant. condaa 1o
pollution almonphériquoa ol a'olforcaconl da limiter al, aulant quo ponnibla, do
réduiroe graduol lomonl ol do prdvonir 1o pollulion almonphdrigue, y compris lu
pollulion almosphérique translrontitre d longue diutanco.

Ariicla 3

Dana te cadre do la présente Convenbion, lou lartics conlractanlen élaboreront
sans trop tarder, au moyen d'échanges d'informations, de consultations et
d'activités do recherche el de surveillance, dos politiques ot stratégics qui leur
porvirvont & combalive len rojels de polluants almosphériquos, complo tonu dos
offorla d4jh ontlraprin aux nivooux nablional ol intornalional.



Ariicle 4

Les Parties contractantes échangeront des informations et procéderont a des
tours d'horizon sur leurs politiques, leurs activitds scientifiques et les mosures
tochniques ayanl pour objet do combalire dans toulc la mesure du possible les
rejets de polluants atmosphériques qui peuvent avoir des effets dommageables, et
ainsi de réduire la pollution atmosphérique, y compris la pollution atmosphérique
transfrontiére & longue distance.

Arliclo b

Dop conpul Lalions poront tanuon f brof déiai, sur domandao, onbrae, d'unn part,
la ou loo Parlios conbraclanles aefleclivamant allocléos par la pollution almo-
sphériquo lransfrontitre & longue distance ou qui sont exposdes & un risque signi-
ficatif d'uno Lolle pollulion al, d'aulra parl, ta ou Ten Parlien conbractanten
pur lo torriloire ol dano la juridiclion donquollen un apport subolantiel & la
pollution atmoaphériquo branafronbitre & longue distance aeab erdd ou pourrait 6lrae
erdd du fatt d'nebivildo qul y nonl mondan ou onviongdon,

GESTION DE LA QUALITE DE L'AIR

Article O

Complo Lanu don arlicloys 2 4 Y, don vochorchos en cours, dou Gehangos dtinfor-
mationn ol don ackiviléy do surveillanco ol dao Tours rdsud Labn, du coll ol do
T'olficacit$ don mavures corvaeclbives prigea localomonl al d'nublron menuren, ol pour
combalirve Ia pollubion atmosphérigquo, on parliculior collo qui provionl d'inntal-
lalionn nouvolles ou lLransforméos, chaque Partie contraclanle s'engage O élaborer
los meillouros politiques et stratégion, y compris dan nynhimen dn genlion do In
qualild da 1'alr ok, dann la cadro do con aynldmon, don mosuron da conbredla qui
nofonl, compnliblon avoe un ddvoloppomont dquilibrd, on rocourant nolummont & 1n
moillonra Lachnologiao diaponible ol Geonomiguamont appl ienbla ol A don Lochiniguon
produisant pou ou pus do ddbcholo.

RIECHMRCHIES = DISVISLOPPIHMEN'T

Avlicle

Lao Parlies conlractanlen, suivanl leurs beaoinn, eniraprendront den activildn
concorldan do rachorcho ol/ou do dévoloppomont dans logs domninos suivanbo s

a) techniques exigtanles et proposdées de réduction des dmingsions do composés
gulfurcux et des principaux autres polluants atmosphérigques, y compria la faisa-
bilité tochniquo ol la rontabilitd de cos tochniquos ol lours rdporcusuvions psuv
L'onvironnomonlt;



b)  tochniquos d'inslrumentation ct aulres lechniquen permettant do
purveiller ¢t meosurer les laux d'émissions el les concentrations ambiantes de
polluants atmosphériques;

c) moddles améliords pour mieux comprendre le transport de polluants
atmosphériquecs transfrontiére & longue distance;

d) coffeto dos composdés sulfurcux et des principaux autres polluants
almoophériques sur la panté do l'homme et 1'enviromnement, y compris 1tagriculturo,
la oylvioulburo, Lo molérloux, les doouyulémon wquabiquos ob wnulroo ol Lo
vigibilité, cn vue d'établir sur un fondoment scientifique la dé¢temination do
rolations domo/offot sux fino do la prolection de 1'onvironncment;

e) évaluation économique, sociale el écologique d'aublres mesurcs permetltant
dtatteindre les objectifs relatifs a 1'cenvironnement, y compris la réduction de
lo pollulion almonphdriquo tronsflronlidro b longue disluncos

f) dlaborntion do prograumes d'enncdgnoemenl ol do 'omalion gonavinmnt 1a
pollullon de L'onvironnomontl por los compoudy vulluroux ol loy principuux aulbroy
polluants atmogphdériques.

ECHANGIES D'INIMORMATIONS

Article U

leo Parlics conlraclanteo dchangeront, dnns le cadre de 1'Organc oxéeuldl
viaé & 1l'article 10 ou bilatéralement, ot dann lour intérfl commum, des
inlowmatlions i

a) our len donnden rolalives d 1'émianion, nolon uno pérlodicité d convonilny
do pollunnbts atmonphdriques convonun, en commenganl par lo dioxyde do poufro, &
purtie do grllles Lerritorialen do dimenslons convenuen, ou nar len flux do
poltuantn almonphdriquen convonug, o commongunl par Jo dloxydo do noulro, qui
travornonl log fronlidres dog Btalo, & des dislances ol polon uno périodicitdé &
convendir;

b) gur les principaux changemenis survenus dann lon politiquen nationnlcs
ol danp le développemenl industricl on général, ol louwn offeblns pospiblen, qui
porndoent do antuee & provoquer. don modd flcalionn fmportontoen do o pollulion
atmoophérique lrangslronlidre & longue dislance;

¢) sur les lechniques de réduction de la pollution atmonphérique agisuant
sur la pollution atmosphdérique transfrontidre &L longuc distancce;

d)  sur lc collt prévu de la lubbe & 1'échelon des pays contre les dmissions
de compogsés sulfurcux ot des autres principaux pollusnts atmosphdériques;

e) sur les données météorologiques ot physico-chimiques relatives aux
phénoménes survenant pendant lc transporl des polluantog



f) pur les données physico-chimiques el biologiques relalives aux oflfols
de lo pollution almonphdriguo trananfronlitre fv Tongua dintancoe ol pue 1 8Landua
des dommages l/ qui, d'apréao ces données, sonl impulables & la pollution almo-
sphérique transfrontiére a longue distance;

g) sur les poliliques ol straldégies nationales, sous-régionales ot
régionales da lutte contre les composés sulfureux et les principaux aubras
rpolluants almoaphdériquon.

MISE EN ORUVRE ET ETARGTSSEMENT DU PROGRAMME CONCERTF D5 SURVEILLANCE
CONTUINUE 1" DY MVALUATTON U PRANDPOIRT A LONGUIR DISTANCE
IS POLLUANDS ATMOSPHERLQUIS 1N KULROP

Avlicle Y

Lon Partion conbiractanton aoul ignenl Ta néeapni bd do mollra on oouveo To
"Progrwmma concortd do nuevell lance ol db¥évaluatlon du Lewdnporl & bongmo dbabonc
des polluants atmosphériques cn Europe" (ci-apros dénommé BMEP) oxislant ot,
s'agisgant de 1'dSlargissement do co programme, convienngnl da mottre 1'nccont sux

a) 1'inlér8l pour clles do participer ot da donnor plein clfol i L'LMEP qui,
danp uno pramicra dtapo, oal axé sur la surveillanco continue du dioxyde de soulre
et den vubnlancen apparontdon;

b)  lu ndeovnitd d'uliliser, chaguo folu quo c¢'ont possiblo, dou mélhodey do
surveillanco comparables ou normalisdes;

@) TUnléedl d'Slablie Lo programmae da murvoillance conbinue dang lo endro
do progrommos Lond nalionaux qutintovnationwux.  L'dtablinsomont do abalionn do
surveillanco continue el la collacla de données reliveront de la juridiction des
pays ol oonl uiludon con oloalionng

) Prinkdrdl d*Glablie un codeo da programme concarld da gurvail lanea
conbinue da Ptonvironnoment g ool b Londd o Ton preogerammess oo bomms, -
réglonoux, régionoux ol lTou aubron programmon inlornalionanx nclualn ob Lfuluro
et qui on tienna complo;

a) Ta ndeoanild d'dechungor doo donndou sur loo dmingionyg, golon uno
périodicild & convonir, do potluankn abmonphdriguon convanup (on commongnnt par
Lo dioxyda da poufre) & puebie do gritlon Lareitorinton do dimonsionn convanuon,
ou sur log flux do polluants atmousphdriquos convonuyg (en commongant par ‘lo dioxydo
da soufra) qui travorcont leo [rontidres des Etats, a des distances et selon mwe

périodicité & convenir. La mélhodo, y compris lo modile, employdée pour déterminer
les flux, ainsi que la mélhode, y compris le modlle, employée pour déterminer

l/ lLa présente Convention ne contient pas de disposition concernant 1a
regponsabilité des Etats en matiére de dommages.



1texiglonce du transporl do polluants atmosphériquon, d'apres los dmissionn pan
grillo torevitoviale, navonl rFondun digponiblos ol panads on ravuoe pdriodiquomont
aux {ing d'amélioration;

T) lour inltonlion do poursuivre 1'échango el la miso A jour périodique deo
donndoes nationalos sur les dmissions totales de polluants atmosphériques convenus,
en commengant par le dioxyde de moufre;

g) la néeounild de fournir dos dbnndos météorologiquos ol physico-chimiquos
ralalivao aux phénomtnen survenank pandant le lransporl;

W)  1a néeonnitd d'anouror la surveillanca conlbinue dop compondn chimiquoo
dang d'anbran mi'llaux Lalo qua 1'onuw, Ta nol ol Ta vagdlalion, ol do mablre an
oouvro w progrommo do nuwevoelllance analoguo pour envogiubror Los ol'foly owr la
santé ot l'environnoment;

i) 1'intérdt d'élargir Tos réuoaux nalionaux do L'BMEP pour les rondro
opdralionnola i dap ling do Tullo el da surveillanco.

ORCGANE EXECUTII

Arilicle 10

1. Los ropréoeritants des Parties contractantes constibuoront, dans le cadre
doo Congoillors dos gouvernemonls des pays de la CEE pour les probliémes do
1'onvironncemont, l'organe oxécutlif de la prdsonte Convontion et so rdéuniront au
moins une foia par an on cotle qualilé.

2. LYOrguana oxdeut Ll 3
u) paasorn on rovuoe L mioo on oouvra do la prdvante Convonllong

) conplituora, nolon qutil conviendra, don groupon do breavail pour
dladiar don quontions Lidos & Lo ming on oouveo ol wu ddvaloppomont
da 1o prdoonlo Conveunlion, ol & cabla Lin powr prépaver loo dtudos
ol la docuwnontalion nécossaires el pour lui sownotlre dos
rocommandationag

c) axarcara Louten aulras fonclions qui pourraiont Gtra ndconuairaen
on vorlu don digpovitiony do-la prdoanto Convonlbion.

3. L'Oremna oxdenl il ubilinara Tag narvicon do 1'organa directour da 1'EMEP
pour quo co darnier parlicipe ploinoment aux activildy de la prdéuente Convenbion,
on poarticul ior on ce qui concerne la collocte de domnées ot la coopdération
acionlifiqua.

4. Dang 1l'exercice de scg fonctiong, 1'Organc exécutif utilisera augssi,
quand il le jugera utile, les informations fournies par d'autres organisations
intornationalos compétentes.



SHCRWTARIAY

Article 11

Le Socrétaire cxéeublif do la Commission économique pour 1'Europe agsurcra,
pour le compte do 1'Organc oxécutif, les fonctions de socrdtariatl, suivanieo

a) convocation ot préparation dos réunions do L'Organo cxbéculils

b) transmission aux Partics contractantes des rapporis el aubres
infommalions rogus on application des dispositions deo la préoonto Convention;

¢) toutos aulreo fonctions qui pourraicnl lui &ire confides par 1'Organe
exécuilif, L

AMENDEMENGG A LA CONVENITTON

Article 12

1. Toute Partie contractante est habilitée & proposer des amendements a
le préscnte Conventlion.

2. Le texte des amendemenls proposén scra poumis par éderil au Scerdlaire
exécutif de la Comnmisgion économique pour 1l'Europe qui le communiquera & toutles
les Partics contractantcs. L'Organc exdécutif examincra les amendements proposdés
& sa réunion annuclle suivante, pour autant que ces propositions aient été
communiquées aux artics contractantes par leo Seerdlaire exdeulif de la Commission
économiquo pour 1'lkuropc au moino quatre-vingl-dix jours & 1'avance.

4. Un amendemenl d 1o préoonte Couvenlion devra &tro adopldé par congensug
des repréoentanls des Partics contractanles, el cnlrera cn vigucur pour les
Partien conlranctanten qui 1'anronl accepld Lo quabre=yingl=dixidme jour & comploy
do la duto & laquolle lew deux liors deo Partios conbraclanles auront déposé leur
ingtromenl d'acceplallon auprdis du dépopilaire. Paxr la sulle, 1'wncndement cnlxero
on viguour pour toulo autre Partic conirnctante le quatre-vingt-dixicme jour &
complor de la dale & laquelle ladite Parlio conlraclante aura déposé son inutrument
d'acceptation de 1'amendement.,

REGLEMEND DI DLEFRERFMNDS

Avticle 14

Si un différend vient & surgir ecntre dcux ou plusicurs Parties contraclantes
& la préscnle Convenltion quanl & 1l'interprétation ou & 1l'application de la
Convention, lesdites Parlics rechercheront une polution par la ndpocinbtion ou pur
toute autre méthode de riglement des différends qui leur soil acceplable.



SIGNATURE

Article 1

1. La préscnte Convention sera ouverte & la signature des Etats membres
de la Commission économigue pour 1l'FBurope, des Etats jouissant du statut
consultatif auprts de la Commisuion éeconomique pour L'Murope cn ‘verbu du para-
grapho 0 do la réoolution %6 (IV) du 28 mars 1947 du Conpeil dconomiquo ot pocinl
ot don organlpntions d'intégralion dconomiquo régionalo conpliludos par don-Ilals
souveraing membres de la Commlovion économique pour L'liurope cl ayanl compélence
pour négocier, conclurc ct appliquer des accords internationaux dans les matitres
couvertes par la prépoentc Convention, & 1'Office des Nations Unics & Gendve,
du 13 au 16 novembre 1979, & l'occasion de la Réunion & haubt niveau, dangs lc cadre
do la Commisoion économiquo pour 1'LBurope, sur la protoction de 1'environnement.

2. S'agissant dc questions qui relévent de leur compétence, ces organi-
sations d'intégration économique régionale pourront, en leur nom propre, cxerccr
loo droits ol p'acquilior deo rooponsabilités que la présente Convention conforo
& lcurs Ltals membres. lin parcil cqeo, les Btals membres de ces organisations no
seront pas habilités & exercer ces droits individuellcoment.

RATII'ICATION, ACCEPTATION, APPROBATION ET ADIESION

Article 1Y

1. ILa préscnte Convention sera soumise & ratification, acccptation ou
approbation.

2. la préoemle Convention gera ouverte & 1'adhdénion, A compler du
1'f novombre 1979, dew Mlaly ol organivonbiony visdy au pauengrnpho L do Ltartlolo 14.

3. Los inotruments de ratification, d‘acceplation, dtapprobation ou

d'adhégsion gsoront ddépouds auprds du Socrdlaire géndéral de 1'Organisation deu
Notlono Unico, qui wompliza loo foncliono de dépositalre.

ENERER N VIGURUI

Avbiclo 16

1. la présente Convention entrera en vigucur le qualre-vingl-dixilme jour
& compter de la date de Aépdt du vingt-quatritme inetrument de ratification,
d'acceptalion, d'approbation ou d'adhésion.



2. Pour chacune des Parties contractantes qui ratifie, accepte ou approuve
la préaento Convontbion ou y adhtre aprds le dépdl du vingb-qualriéme inobrument
de ratification, d'acceptation, d'approbation ou d'adhésion, la Convention entrera
on viguour le qualre-vingl-dixicmo jour d comptar do la dale du dépdt par ladile
Parbio conbreachanla da von Inobrunont do rebblicatton, d'awecaplballon, d'approbalion
ou d'adhésion.

RETRATT

Ariiclo 17

A tout momont aprés cing années &4 compbter de la date & laquelle la présente
Convonlion sora enlrdo en viguour A 1'égard d'une Parliec conlracianto, ladilo
Poarlio contractanto pourra use raliror de la Convonlion par nolil'ieation derilo
adroosdo au dépositaire. Co retrail prendra offol lo quablro-vingl-dixitme jowr
N complor do 1a dala da véeapbion do Ta nokilicaltion par la ddponilairo.

TEXTES . AUTHISNT 1QUIES

Article 148
Ltoriginal da 1a prdanonto Convenbion, dont Tan Loxlan angialo, frangnin ol

ruono nonl Genlananl anthantiquan, noarn ddpond auprtn du Socrdbnira gdndenl
de 1'Organisalion das Nations Unies.

EN I'OT Dl QUOIL los soussignén, d ce dimont antorindn, onl nigné la préoento
Convontion.

FAEI & Gendve, 1o broize novembre mbl noul cenl soixante=dix=nouf,
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KOIBEHIM O TPAIICIPAIIMUIOM SATPSISHENAN
BOJJIYXA TIA TOJDLIMWE_PACCTOSINI

Cropount_nacrosneii Koiseimu ,

HPCHCHONUTCIIIWEG PCHHMOCTIL COJLCHCTHO]!D.’I‘L P nIo C]lJ[ZlUi"L n corpyuimgecrisa b
ofiacTH OXpalll OKPYXaoNCH cpeait,

COSBNANINY BIKIOCTL ACsrreibliocry lSuponciickoit prouoMuuccroid xomuceuu Oprauunsa~-
uuy OGneauucininx oy It yKpoimicnMfi TAKHX CDS3CH M COTPYMIMYCCTDA, B UACTIOCTH,
D oGnactT CopuLin ¢ BATPAMICHHCM BOMJNYXA, NKIWWUT HEPCHOC Bl piriirrescil nouyyxa
mnn 60.}”1“(][0 pPacerosuingg,

npuzeeeneag ey Kuponeiicofl 5conoMuuncioil coMucenn i Mo rocroponines. ocy -
MOCTHJACHNG COOTDOTCTBYRIY nodoxeiutdl Samowrrcapiioro aern Coneriunigl 310 0eionnenoe—
cry M corpysunucersy u linspone,

LA LINLE UONOXCIIMIL AL :.}:IICJUO‘[}{TCJUHIOJ'O aKri CO]!C!I[«'U[HJ[ o GCuOoNNCIHOCTH U
corpyannucersy B lBnpoie, KLComCHCH OXpYRALICIH CpCeii, b KOTOPLIC CONCPRUPCIT 1LPUBLN
X corpymmMecrsy nootancery GopuLiil ¢ BAEPIRCIIMCM BORAYXIL B Cro HOCHCHRETINIMY ,
DIJUOMEIME HCPCHOC RLMNINIMTCACH DOBAYXL 1N GOJLNUC PACCTOINIL, L 1NIKKC K phupalorke
UYPCM MOKEYUAPOLIOTO COWPYHUNUCCEDA MMPOKOH .1pOTPIMMII MOHMLOPHIIIA M OLCHKM 1ICPC~=
noen narprinrrcacil BoRRyXI L GOALIKME  PACCTOIHNIL, NAUMIINUL ¢ ARYOXHCH COpi, € N0MH=
MOXHLIM OXIHITOM 13 JUWILICIICM BPYEHX S0 pIeisereacii,

NPHHIMILT N0 BMILIEE  coot noreryme noaoxeit dexanpapnt Kongezpoimp Opitiie
nnsauuy OGnepuucnnioe Hanhil 10 npoGacMaM oKpyXuoeil YCHOBCKL CPOT W,y 1 CTIOCTH,
upunuun 21, B KoTopoM nupaxactrcH oGuaa YOCKICHHOCTL B TOM, Y10 I COOTHCTCTUIMH C
Yeranom Opranmaingn Otneannennnx Hannil i npinnnnamMn MOXAYILPOAHIOTO. DRLKEL 10CY AL -
CTNA HMOIT CYROPCIITOO TPABO PR PRLGATIBATE CHOM CoOCTICIHNG peey pel COPARGHD CNoeit
HOJMTHIEE N 00NCTIE OlCpyXsuoneil Cpept i necyT ornercrnennoctTh it oGecneuenne 1o1o,
‘l',l'U().N Juarreaniiocts, n praMiix Mx K)pl{())l,ll](]l.lll[ i JC()II'l‘[’UJIJ[ 11 HauiocnJe _\/’H,\C])U.‘l OKpy—

RKLOMCIL CPEAC APYIHX FOCYRLPCTH M pUionon B HpeaRcamn aeiierise namnonannioi
0 PHCJIMICINN,

UPRUIANAE CYROUTROng ntouMoXNuIx o1 pingero sy HOCAOACTINIT ~ 10U 0 IEpaTiEo—
CpOUHOM, ' 0 1 KONTOCPOWIOM  TRIUITO = AU ESHOLIIIL BOSIRY XL, BIJHOWIWL T'pratcrpitdnstiion
Sarpiiionino noayxn,

HHDIRUL OUAGOUCHNOETEL 11O ILOBORY TOI'0, Wro OXLICMOC COFNCHO PO TTONNAM [HO1l=
WOUNG Y POILL BUGPOCOR D PILLHITeA el BOIAYXIL BT Pernone MOXCT Yoy ryGuTrhs Tiune orpit=
PATCHLNNO  HOCHAGICT BIIL,

NPUBILEUELL HCOUXOMMMOCTE MUYUCHBMIL [LOCHCHCTIMH e PCHOCH B PIslnTeacii nousjyxi
HU GOJILUKC PACCTOSIIMII M HCOUXONMMOCTL IIOMCKON PCUCHMi] DIIEBICHILIX 1LpOUACM,



UOJIPNCPRIASL CUOK L'OTOBIOCTE YCHAMTEH AKTULIIOC MCEKAYIIAPOZHOC COTPYLHHUECTDO C
HesbD PaspaGoTKH COOTBETCTBYRNMX HAIMOHANLHEX MEPOIPMATHI M IOCPEACTBOM OGMCHA
uHpopMarmelt, KoncyanTaimit, IAYWIO-UCCICNOBATCALCKOE JOLTOILIIOCTH M MONMTOPUIITD
XOOPUUIMPOLATD HMMONIAJLULO MOPL 110 GopLlo ¢ VarpsMullClMOM DOJLYXO, DKJUOUAJL TPUIIC~
TPAIIMWIOE 3&TPABIICLUMO DO3XYXa I1d GOJBUME DPACCTOSMIMA,

COrANCUAUCH O IIMXCCICIYXUCM:

OIIPEIEJEHUA

Crarpa 1
Juia uosol acromiocit Kounermmuu:

n) BRATIEIOUNG  NOIEYXHTY OMIINIR0T BBOJOIKO MOAONOROM, 1NIMO 3IH XoChonio,
DoucecTy MAKM JIOPI'MHM I DBOJAYIUIYID CDCJAYy, DBJICKylUCce la co0oif DPCAIILIC TIOCJHCHC TBMIL 'I'de=
KOT'0 Xapaxrepa, KaX yrposa 3I0DpOBLD JoAcH, Hauecenue Bpeja XUBHM PECypCcaoM, DKO—
CHCTCMOM M MATCDHAJDLINM UCHHOCTIM, & TAKKC JIAIICCCIMOe yuceplba ICINIoCTH Jalpuagra
MJH HOMOXM JPYIUM JAKOINLM DUJIAM MCLHOJLIOBAIMS OXpyXulomcit cpejul;  OlUpCJCJCUHC
"garpasiuurcau posayxa" MOUKMMACTCA COOTBETCTBYUWM 0GpPasoM;

b)  MrpANCTDUIMMIIOG BArDASIICUMC 1OZAYXA 11l GOALWMC PACCTOMIML 0BHAMDCT
3arpASIIcHNe DO3Nyxa, (MBHUCCKMIL MCTOUIMK KOTOPOTO HAXOJAMTCS NOJIIOCTHI0 WM Yo~
CTAWIIO 1B IPONOMIX TOPpUTOpMM, HaXOAnoics 1non numonnaLnoi wpuesmieuuceit o010
rocyxapcTsa, ¥ OTpPHIATCHALIIOC NJLLOINC KOTOPOI'0 MPOMBILIOTCS A TOPPHTOPIUL, NAXONSI~
meftea noy wpucypmamelt ppyroro rocyjgapcrba, a TAOXOM PUOCCTOMIMM, UTO N I[GJOM HO—
DOSMOXIO OILPOJNOMLUTL JO0J0 OTMOJNLULX MCTOWIMKOD MM I'DYINl MCTOWIMKOD LLGpPOCOB,

OCHOBOLIOJALAIOINAL JLUMALLLMSEN

Crarps 2

Jorosapunawnirecst CTOPOIN, YUMTLHDAI JOJXILM 0GPA3OM COOTBOTCTBYOMUC (MICTH
K UPOGACMIT, TNIPILKILOT POIMMOCTL OXPULCLL HMOJODBOXA M OK[YKLUOIYI OI'0 CPOLY OF il
PHILOIMIT BOLAYXA M UYNYT CTPOMUTLCH OUPAHNYIMBATL M, IICKOJLKO DTO HOIMOXIO,
HOCTOUOHIIO COXPANMATL M JIPCJOTDPANATE DATPABICIHNHC DOJJNYXa, BKIJIOHAS OT'0 TPALCI Do~
HAWIOC 3arpisiiclide la GOJLWKHC PACCTOMINI,

Coarnr 3

B pamicux nacrosmicit Kouncinpnt loronapunaiumecst Croponnt 1mocpeieTnoM oGMeii
uigopMaIpcit, KOICYALTAIMH, HAYWIO=UCCAEXODATENBCKOM NeqrCJLHOCTH M MOHMTODMIITA
PaspaloTanT BO3MOXHO CKOPCC IOJHTUKY M CTPATEIHMI0 B KAUCCTDC CPchCTB 6opnlul C
BHOpPOCOMM 3aTpA3NMTCICH DOJLyXa, IPUIMMOS DO DIMMAIMC YCHJIMI, YXC IIPHIATACMLIC
Ha nammoIaJLIIOM 11 MCXKYIIADPONIIOM YDOBIINX .



Crarny 4

JoropapnBanmuecs Cropoun ofMenmnawrcsd mipopManueit ¥ paccMaTpPUBANT CBOY IOJHM~
THKY, HAYWIYD JAESTCALHOCTL M TCXIIMUCCKUC MCpU, Hampapiciile ina 6ophOy, 10 MOpe
LBOUMONIIOCYH, C DBLUPOCHMIL JALPEHGATONOH BOBNYXN, KOTOPLO MOLYY MMOTL O PUUATCHLHLO
IIOCJACHCTDUA, CIOCOGCTBYI, TAXMM OGPAZOM, YMCILNCIMIO 3ATrDABICIIMG DOBJKYXD, DICINOWILSL
TPANCTPAIINYHOE 34TDASHONNe DO3XYXA la G0JLUMC DPACCTOSMIMI,

Crarng b

lio cooTseTcTDyNNMCMY TpPeGODAHMD Ia panHed CTAZUM IPODOLISTCA KOHCYIbTAIMH

MCXIy, C oxuoit cropouun, Jorovapunaommmucs CroponaMu, 118 XKOTOPHC (GAXTMUECKM PAC~
UPOCTPRHANTCA 160JATOUPUATIING IOCISNCTBHSA TPALCI'PULMWIOTO 3ATPASLUCHMA BO3ZYXa 1a
6oanmHe DACCTOAHHA MJIH KOTODHE NOLDEePXSHH 3SHAUMTEJLHOMY PHCKY HACTYIICHMS TaKMX
mocyieiCTBHI, ¥ ¢ zpyroi — Jloronapupawumvpica CTopolaMi, I NPCACAAX KOTOPHX M HOX
PPHCHMIKIMON KOTOPLE LOVUMKACT HIM MOXCT BOBUMKUYTL BHAUMTONBUAL JONSL TPUICT]Hiee
HMUIOI0 BATDPAJICHUMIL BOJAYXD 1A GOJLMMO PACCTOSMIMSI 11 CIHJISM C OCYNOCTNILICMON Miu
TPONYCMAT pUNICMORt MM NOILPONLIIOCTLIO,

PEI'YJMPOBDAMME KAUECTBA BO3IYXA

Crarpa 6

[lpunuMas DO DIMMAIMO CTATLY 2=5 , IPOBOJNMMLIO MCCJIOJHODAIMI, OOMCI MIKHOPMO=
MOt ¥ MOUMTOPMUI M KX POUYILTATI, CTOMMOCTL M O(OITMBIOCTH MOCTINX M IPOUMX
MOD M D NoJDX GOPLGI C BAlIMEMICHMOM DOUNYXA, KOTOPOC, B MACYIOCTI, CHNSIIANO C
HONIMIE UL POICOHCT Py 1 PO RIMMIL 1TPOAIPIILIMIE, gt Jloronnmundomurcst Cropoun
oGinyorca puspaGaTmarh HIMIYUNYD UOJIMNIPHKY M CIPATOIMI0, DWW CUCTOMI pOly—
AHPODAIMI KAUOCTLA DOJLYXN, M KAKX MX COCTANIYX WACTL = MCPU 1O GOpsGC C CI'O 38—
IPSDHCIIIOM, CODMOCTHMLIO CO COUMIMMICHPOBUMIMLM PUBBIETMCM, 13 UACTHOCTH IUYTOM MC—
NoAnLBONMST ruuyunolt wmMennoiics 1 dxoloMIMOCKM IPMOMIIOMOIT TOXIIONOIMM M MAJIOOT—
xontolt 1 Gouorxoguolt roxnosorni, '

HCCILJOBALLUN M PASLALOTIN

Coearngr

Jorovupunaiponvocsa Cropoun, MCXONM My CBOMX lorpebiocroit, 1pUCTYIT X 11po=-
DOAOIMD H GYJYT COTPYMUMATL 1 UPOBOACIMK ltccacaonmiuil u/mmt paspaGorox 10
CHOLYIOMUM DBOUPOCHM:

u) MMOKMAJICIT M UPOJJULINOMUSL TOXILOLO LML COKPUICIIL BUUpOCOl coopuicinit
COpLl ¥ JPYLIMX OCHODIULX sarpisuuroiacil nosiyxa, LINOUASL POXHMNKO=DKOIOMUUOCKMC
oGocHOBANMA ¥ IOCASACTBUA NJIA oxpyxapmel cpcms;



b) RUUAPATY P U PYUUe CPeXeTn NAGONCITHI U UIMOPOTIM Y POl nuipocon u
KoHUeHpauun sarpsasunresedl Boagyxa B atmocdepe;

C) yeonepmencTnonanmiue MOJCHU JUIT YJIYHICTIVT HOTTUMATIVGE T panmcrpanmuiioro
nHepelocn sarpasiunrencil nosayxa Ho GOJLIMC PACCTONHWIT;

d)  wongpolicTine cocpunenuii copd M JPYTIX 0CHONHLX narpratnreacht soagyxa na
JNOPOLBLC JPACH M OKPYRAULIYD CPCXY, Ditaouag cciabcioc xousiicrno, Jaccroe xoasfictno,
MaTePHANEl, BOJHLIC M JNPYTHUC NPHPOIHLIC DKOCUCTEMW M BUJIHMOCTL, MMGJA B BUAY CO3JANMC
nayuiiof OCHONN JIA YCTAHONJACHUA COOTIOMONKA nonn/ndﬂmuw D UCAIX OXpaiul oxpyxawoumelt
cpejbl;

C)  ODKOWOMMMCCKAA, CONMANBUAL W DKOJOTHUGCKAL ONCHKA AJLTOPHATHRNINX MCP JJUT
JocTuxcHus neackt » oGxacTH oXpanul OKDYRAWECH cCpoJii, DKJADUAS COKPANCHME TPAHCIpa-
HUUHOTO 3arpA3HCHHUA BO3JAYyXa 11a GOJBNUC DPACCTOIH}

£)  mporpammi oGyucius w HOATOTONKH KAJPOD, CRABAINNG ¢ DKONOTIUHOCKUMH
ACHOKTAMU DATPAIHOHKIT COONUITONUNIMU CODITL 1 APy uMu OCHOBIIMUA B3APDIHITITATONIIMN
noNAY X,

OBMEIl NIIGOPMALNED]

Cravpit 8

B pameax Wcenosnureanitoro oprann, o KkoOTopoM ronopuwres nocrarno 10, u na gny-
cropomie#t ocnone Jioronapunawomuecs Croponn, HEXOMM ua cBoux oluux Mirepecon, ocy-
mecThamor o6Men umewmelics undopmanue# 110 creyomiiM BONPOCAM:

ﬂ.) JADHINC O Dl»IGI)()Cﬂx aa nonaexampe corJnconalimio nNCpyuos BpeMeliy oropopei-
HRWYX nnl“pnmnﬂ'n.ﬂﬁﬁ noanyxa, navvunasg ¢ JANYOKHUCH CCPH, ITPOUIDONHMIX C ﬂJIOII(ﬂJ{Oﬁ no
COTKC COMIACOBANNNX PALIMCPOD, WIK JABILIC O ITOTOKAX OroBOpCIiLIX HOFPJIIHIH'I‘CJIOﬁ BOY~
AYXn, Haudinyr ¢ JByokuen copil, 4OPO3 OTPOIKKA WIULUUOHAJALIINX PIUHKIT YU 30 1TTICPHOI,
nojuexane coranconainiog

b) OCHOBHLIC UAMOHCHMIE D HilllMOHﬂJlbllOﬁ HOJAMUTHKC MU B ()UII[QM HPOMMIICIHTOM pad-
DUTUH, & TAKXKC HX NOTCHITHAJILING TOCHCHCTNUM, KOTOPHIC MOIJU OW pHAanaTh cymecTneinne
H3MCIICITHH I TPAHCUPAIIMUIOM BATrPAIHCHUM BOIAYXO HA GoJannne PacCTOsMHNIL

(.‘.) TOXHUKD WM 1TOXHOAOPIuE WU CORPAMCTUILE il piiiiiony noany X, HMoOoKRevro oTio=-
NOHNO K PPAUCEPRUNMHOMY SO IIIHCIUBHD BORJYXD 1n Goanme paccTostitag

d)  UPOMOAATACMNO paCXOAN 1A GOprbey ¢ NHGPOCAMH cocxuicHui CePM M APYIHX
OCHONINX BAFPABIUMTCACH NONRYXN B HANKOHAILHOM MACHTHROE

o) MOTCOPOSOTHUOCICHO N PHINKO=XHMUTOCKUO JULITINIG ,  HACIIONUOCIE TTPOIOCCON ,
HPOUCXOMMIUX 11 XOMA0 HOPeHOeH;



f)  (PUBMKO—XMMUUCCKMC M GMONOTMUCCKMC JAIMINC, KOACKOUMCCS IOCACKCTBMI Tpamc-
I'PANMUIIOTO BATDAIICHMS BO3AYXa 14 GOJLWUC PHCCTONIMI, M CTCUCHhL ymepOa 1/, KOTO=
pHit, COrJacHO THM JaHHHM, MOXET HAHOCHTHCA TPAHCTDAHHUHHM 3arpA3HEHHEM BO3Xyxa
Ha 6GOJLmMME pPACCTOAHUA}

g) HanyoHaNLHAM, Cy(OpOruoHalbHAA ¥ PEeTrHOHAJBHAA NOJXHTHKA KM CTpaTerus B ob6-
Jact GopeOn ¢ BuGpocaMy coenuHenuit cepw ¥ APYTrUX OCHOBILIX 3IArPA3IMTCACH BO3XNYyXA.

OCYWECTBAEINE U JAIDLUEHIEE PABBATME coBMmECTiOf 111'01'PAMMI
HABJIOIEHWS ¥ OUEBKM PACITPOCTPAHEHHMA 3ATPASHUTEIEH
BO3IYXA HA BOJBIME PACCTOAHWA B EBPOIE

Crarhyr 9

Joronnpunnomuecst Cropont HPUIAIT NAXIIOO HHANOGHKO HOOLXOAUMOCTH RO NCTIK
cymocrayonoll "Conmocrnoll nporpaMMi nABHOXOHIA 1 OREHIC PACHPOCY PLNOYMI BRPPANIN=
roaoll ponpyxn e Goanmuo paecrosti h Bnpouo™ (nuxe umenyomolt EMEN) u o TOM, HTO
racaorca JI,QJIbHOHlIIO!"O pal3sBUTASI oroll mporpammMmii, corJgamawrTcst NoJUCPKNYTL

n) xeJqaareannoctTs upucooxunionua Joronapunawomuxcs Cropoir k LM, woropnas na
nepnoM srane ocuonalia 1a MOITHTOPHIITC INBYOKHUCH CCpLI ¥ CC NIIPOMUIDOAULX, H CC NOAIOTrO
Ocyll\()C'l'lldl(HllUl';

b) HCOGXOJI,HMOC']‘I: HCHOJDLJIONANHHKS COMMOCTADMMIIX HJIH CTAIJRPTHIUPOBANIILIX NTPO=
HONYD JSUL MONWTOPUIINL, KOTAN DTO DBOIMOXIIO;

c) XCJAATCALIOCTL TOTO, UTOGL NMPOrpaMMa MOMKTOPMHTA OCHODWDAJNCH I CHETOMO
KA HANMONAJLIINX , L 1 MOXAYHAPOATINX U POT PAMM, Coupnnno  crannull Mmounropunra o
aGop Jniniux ocymacoTnageres oy nandoinnabilol wpuepuiueld crpat, B KOTOMOL PACHOAO~-
XCHI DPH CTANIUMG

d) XOIANTOALTOC), ])ll.'lpﬂGO'l‘KH MoxanuaMn conmocrTioif llp()lz‘[)flMMI-' MoniropulIrn

oxkpyxamotl epoj 1 ocnone M ¢ yueTOM cynecThyomux i Gygymux lifuiHolasLiux, cy6pe-
VORI, POUROIRLALIINX 31 APY FHX MOXJLY IPORIIX PO piiMM;

) HCOGXORMMOCTE OUMCHIA JAHNLMU O BHGPOCAX 07 HOJNJICKANHC COI'INCOBATINID l1c—
PHOME OFOBOPCHINX davrpnuTeact posayxa, HNAUKMINASL ¢ JRYOKHCH CCPIly 1TPOKITONHMIIX
o HJI()H[H,)U!H HO comrike Coranconiinx p-’l.'lMU’)()ll, wa o HoroKax (H'()H(),)(.‘““HX !!Ill'[)ll!l""’l'()_
JIUH Ilon,n,yxn, HNuUnuHyr ¢ ,",H}'()JCHCH C(}phl_, ‘lOpC‘ﬂ -O'I‘P()ZHCH HAIHONNADL IHIX l'[)lllll‘lll H un

1/ Hacropmy Konmempur ne coneprirr noJoxein$l of orperernoiiocrs rocyanperh
an upuumnoini ymopG,.



NCPUONN, MNMOJNNCKAUMUC COVTIANCOBAIINIO, MOTOJ[, DBRJOTAS MOJICAL, JUII OIIPCHCJHACIIAS TTOTO-
KOB, a4 TAKXC MCTOJ), BXJIOULH MOJNCIHL, JAJAA OUPCHCJIHCIIHI 1lCpClloch .'lO.l"pJI:JllH'l‘CJIOM O3~
AyXa Ha OCHOBe BbI6POCOB C naomainy CorjJacoOBaHHLIX Pa3MepOB, COO61113.IOTC£[ H nIepruoiH-
HeCKH IICpCCMATPHRAITCA C LCJLI0 COBCPHNCHCTBODRAIINA MCTONOD N MOJ[GJIeﬁ;

f) TOTOBHOCTL TIPONOJXATL OOMCH HAIMOHAJLHEMM IAaHHHMM 06 oOmux BHOpPOCax
COTIANCONAITX JATPAMITUTOACH DONAYXA, IOUMNAL C ABYOKMCH CCpM, U IICPHOJUUCCKOC
OGIIOBACHHE DTHUX JQIIILIX;

g€)  1COGXOMMMOCTL NPENOCTABNCIUS MCTCOPONOTHUCCKAX M (UBUKO-XUMUUCCRUX
JAHHBX, KQCAWWUXCH IIPOLCCCOB, IPOHCXOAANMX IDH IIePEHOCEe;

h)  1COGXONUMOCTL, MOTIUTOPUIINA XUMHUCCKUX KOMIONCIPOR B APYTHX CPOAAX, TAKUX,
KOK DOJN, HOUNA U PACTUTCHLIOCTL, 8 TAKKC QHANOIUUIION HPOrPAMMLL MOUKUTOPUHTA NI
perucTpanuy BosfelCTBUA HA 3LOPOBbLE JOZEH M OKPYXALIUyd CPCIY;

i) RKCAAPOALNOCTL PRCHUPCIWIL TuMotanknx corell MU, ¢ 'reMm uroGu oun
MO (BYNKHHONUPORATDL 1 1|CJNX KORTPOJIS U HaboioluiT,

UCHIOJNNTEILILY OPT'AlL

Crarng 10

1. llpeperanurcau Joronapunaomuxcsa Cropon oGpanyoT i paMmkax Crapmux copor-
muicon npapureancrn crpan B0 1o npoGaeMam oxpyxaomch ¢pejtl Henosnureannni oprau
Hacroameit Konnenuuu ¥ 11poRosAT coBemaHUA B DTOM KAUCCTBC HC DPCXC OMIIOrG paza B
rofi.

2. Uenoanuroanuuail oprans
n) nadagacT an nuiroxncineM nacrogmeid Konnenguu;

b) CORPNCT, N Cayune HeoGXORUMOCTH, PAGOUNC UPYTNN JJIT PACCMOTPCHU
NOHPOTON, CIMEELINNX ¢ BIitoAneMeM uo pannurueM nacrosmed Koon—
MU, Koropue ¢ 9Toll HeAL TOTOIT COOTHOPETUYIOMNG UECIOROBATIII
W OPY Y0 JOKYMOHTAIIMID W UPCJCTARIMOT POKOMCHAAIMY 11 PACCMOTPCHNC
Henoanmmroabioro oprana;

(‘.) BLLOATET TAKHO Wpyrde (Dylll(lu“l, KOTOpHe Moty HO'I‘[’)()(jOIlﬂ'l‘hC!l n
COOTBOTCTRNA € HOJOXONMIMU lacTonmeit KOIIH()]IILMH.

3. Hevoamreannatt opraw ucnoanayer pykobonamufi opra EMEI n xanocere
HeorseMacmMoll uactr MexnnmaMn Bunoanenwst nacrosmeii Konnennuu, n uacriocr, b
TOM, UTO KacaeTcfa cbopa AAHHLX M HAYUYHOTrO COTDPYLHHUCCTDA,

1. Hpu ocymeeriaseminn cooux diyinciunt Kenoanwrcnningdi opriit, ©orjin o cunrns-
¢ DTO HCHCCOOOPARIIIM, NCHOMLIYCT TIIKC UIBOPMILLKIO, HOAYHACMYID OT JAPYI'HX  COOTRN -
CTHYIOMUX MOXNYNADPOJUILX Opralnmuiuii.



CEKPETAPHAT

Crarhg 11

Henonuntcabiuit cexperaph Enpoueiickolt pxonoMHucckoit KOMHCCHM DLOIOJILTET JJLS
HeuoannToanioro opraina CIoiywHue CCKPOTAPUUTCKHE (YIKUAKS

B) CO3HB ¥ NOLTOTOBKA CcOBelanui HenoaunuTearHoro oprana;

tﬂ Hanpasienve JorosapupapmuMca CTOpoOHAM JOKNAZOB ¥ Ipyroit umdopManuu,
OOJY4YEHHO# B COOTBETCTBMH C HNOJOXEHHAMU HacToamei Konserumu;

c) BumONHEHME (YHKUMH, yCTAHOBACHHHX MCIOJNHHTCILHHM OPLaHOM,

TIONPABKA K KOHBEH LK

Crarng 12

1e Jo6aa Joropapunawuaaca CTOpoHA MOXET NPCEAAraTh NOUPADKU K 1IACTOAMCL
Konpennuu,

2 ToweT UPOANATAOMIX HOUPANOK Lpopcraiunoresr B nnehmeitio popmo Henos-
nuToILIIOMY coipornpo Knponclickoll nwonoMuuccexolh komucceuu, xoropuit upciponominor
ux peom Joropapunaionumest CroponaM, Hepouunroannuidl oprast 0GCyRaLCT 1 PCAIOKOITIIO
NOIpADKH 118 CBOGM CJHCLYINCM EXETOJIIOM CODEeNAlIMM IIDM YCJOBHH, UTO TAKHE NOMUPADKH
nanpansonu HernonnureannimM cexperapem REnponeifickol nionoMuuecicodl womuceuu Jorona-
punaomumcyy Croponnm 1o acptHod Mepo By JoIoCTo JIofl K0 9T01'0,6

3. Honpanxa x nacrommell Kounoniguu npunumacTes na 0CHORC KOUCCIHCYCn TIPCJ—-
cranntTonell Joronapunwomuxcs Cropon u neryuner n cuay aiag Horonapunnwmuxcsa Cropor,
UPUISABUKX €G, 1A JCHAUOCTLH JNCHIDL NHOCAO JATH ClauM JByMs Tperamu Joronapunaonuxcs
Cropolr 11a Xpanoenuo JOUONHTAPUID CHOUX JOKYMOIITORN O UPWIATUH, Brocrexcrnuy drn 10-
npapxa nerynaor nocuay jpag aoGol xpyroh Joronapunmomeles Cropoun nee pongnocrial
Joub 1uocae cpaun na xpanicuue vroit Noropapunuomeilca Cropoiioll cnooro j0KyMouTa o
IPMIATAM Jninioll noupanku,

YPETYJNPOBAHME ClLIOPOB

Crarng 13

Ilpn BODNMKIIONCHMHU CHOPN MCXAY ADYMS HAK lccxoabinmu Joronapuniouumucsa Cro-
pounamu ll&C'I'OJIHICﬁ KOIIDOHHMM OTIOCUTCIALITO TOJIKODBAIIWUS MIHA IIPHUMCHCH NS KO]II)CH]U‘IH
OHH MUYT PCHEIMJ UYTEM LCPEronopon HAK Jo0uM JPYyTMM MCTONOM YPELYJIHPODANWI CIlO-
pon, upuemiacMiM xua CTopoil B cCuOpC,



HOJIACANIME

Crarhy 1

1 Hacromuasa Komnpenuusg orxpura piag noxuucanug » Orgenenuu Opranusanuu
OGbenunenunx Haunuit b Xenene ¢ 13' mo 16 HoaGpsa 1979 roga B CDA3H 'C NpOBegeHUEM
Copenanua Ha BHCOKOM YpOBIle IO OXpaHe Ooxkpyxavmei cpesu B pamxax Epponeiicxoit
SKONOMHUCCKOR KOMUCCHM TocyxapcrnaMu-unenaMu Enponciicxodt nkonomuuyockoli xommucemy,
O TUKKC I'OCYAUPCTLUMK, WMOKUIMMM KOMCYJILTATMDULIA CTATYC HpU Bppoicickxol oionoMu—
4eCKO# KOMHCCHM B COOTBETCTBHMM C IyHKTOM 8 pesomomun 36 (IV) DKoHOMHHECKOTO M
Conuanruoro Cosera oT 28 mapra 1947 rosa, ¥ PerHOHAJLHHMHM DKOHOMHUECKMMH HHTE-
TPALMOBHLIMY OPTaHU3ONMUAMM, CO3JANILMK CyDEePEeHHLMM rocyxapcTbBaMu-uicuaMy Epponcii-
CKO}t DKOIOMHUCCKON KOMHCCHH H oG.na,n.momunu l(OMnOTCllllMCﬁ N OTIHONMCHUHK NCUCIHKHT NCPQC-—-
ronopon, l’aKIoUCHHA H Il])“MBlIO"H.'ﬂ MOXYHADONITNX coraamenuit no popocaMm, oOxXnATHNAQ-
MM nacroauneil Konponuueil,

2. B nOMpocAX, NXOHAMUX N UX KOMITQTCINHI, TAKHO POFHOTIILIIKO DROHOMHUMOC-
KHO MNP OL PO opiranniatigut or enoor‘o COOCTHONNOLO AMOIN NHOALAYKLCI TOMI
NPABIMI M Daioanar 1o obasannoceru, koropuo ounpogodoun uacroqamoit Xonnenuuell s
WX TOCYNLPCT N=1J0HON, B Taucux cayuanx Tocysapernia=uicnn 9TuX opranusdanuit no
HONLIYIOTCH TNKUMHM LPpALBAMKA I HMIIABUNYQIIDLIIOM NHODIJKOe

PATHAOMKALIAA, NPWIAIUE, YYBEPKEEUME W 1PUCOBIUILENNL

Crareg 1
1. llncronmna Kommoinmua HoaAnXcxuT PaATHPUIALUNA, UPHIATHIO MIM YTBODNKJOLIMI0,

2. llncrosmag Komnounus orpura past npucocauionms ¢ 17 noaGps 1979 roxa
Tocylapern u opranuunnui, ysomayrux p uyuwre 1 crarnu 14,

3o NoryMonti O pTHPMIEAIAN, NPULATHH, YTHCPKACHAK WAK I PACOCIMICHUN
craworea na xpanenvwo Uenopaannomy coxporapo Opranunnigim 00nojunmonnux lanufl, wkoro-
pufl pUNOAIET Gy KN KOHODITA PHiTe

BCTYILIEINAE B CAILY

Crarngy 16

1. lacroaman Kouuecmuy nerynaoT n cuay ua jenauocTuit joun -11oexo JnTh cxaum

Na XPANCHHG ABAJIVLTL WNOTBCPTOTO NOXYMCUTA O DPATHPUKAIMM, HNDPMILITHM, YTHOPKICIINY
KIM 1IPUCOCRMIIUIHHK



2o, [Jasa xaxpoit Joropapusabnefica CTopoHs, xoTopasg paTHOUUHMDYyeT, NPHHHUMAET
HAX yTREpkaacT nacrosmylo Konnenuuio XUCO TPHCOCAMIACTCH X HCH II0OCHC CHAYM Ta Xpi~-
HeHMe IDAJUATH UETBEPTOTO LOKYMEHTA O DPATHPUKANWH, OPUHATHUM, YTBEPKNEHUH HIH
npucoepunenuy, Konseuuus peTyiaeT B CWIYy HA JEBRAHOCTHH JClb LIOCIC JATH CAAUM na
xpancure raxoil lorovapunawmeiicsa Cropounoil cuoero JoxyMCcUTd O PATHQMKOLMH, 1PUIL-
THH, YTBeDRAECHHN WIH INPUCOCIMNHEHHH.

BHXOI

Craresg 17

B JuoGoe npeMst uOCHe UCTCHUCHMA NUATH JET CO N BCTYLJNCHHA nacronmeid Konponinimn
n cuay n orromenuu Tofi nau unoll Joronapunawmeiicst Cropoir nra Jloronapunaongusica
Cropona MoxoT LU uu KoupcHuuu 1yreM HONNMHK UKCHLMCHIOLIO YBCHOMACHMKI 00U DTOM
BEN03UTAPUIO JioGo# Taxoh uxos M3 Koupenuuu BCTYHACT D CHIY A JAenguoctuii jcun
HOCHO JATH HOAYHOUUST YNOROMIOHUI JOILONUTAPHOM,

AYTEHNTHYHHE TEKCTH

Crarnsg 18

Hopuuunie nacropnoll Konnewnun, anvaniicienit, pyceruii no @pongyscienit recesrn
KOTOpOil ANAMOTCA pABIO AYTCHTUYINMHM, CHACTCA HA Xpauecuuc I'cliopalbiloOMy CCKPCTA IO
Oprannzanun O06pexvnennnx Hamuit,

B YJOCTOBEPEIME YlI'0 nuxenojuucanumecs, HAJACKAUMM O0PAIOM YIIOJIIOMOUTIHLILI,
noatmcann nacroamyn Koubeiumo,

COBBPIEILO p Xeueve, TPMIOXLATOrO HOAUDA OXUA THCAYL ACBITHCOT COMBJCCHT
JLeDBATOTO TOJd,



In the name of Albania:
Au nom de l'Albvanie:

Ot mmenu AnGanuu:

In the name of Austria:
Au nom de l'Autriche:
OT uMenu ABCTpuUM:

WMW

In the name of Belgium:
Au nom de la Belgique:

Or umoenu Dennrum:

i, roe Ly



In the name of Bulgaria:

Au nom de la Bulgarie:

Or umexHu bBonrapum:

In the name of the Byelorussian Soviet Socialist Republic:

Au nom de la République socialiste soviétique de Biélorussie:

Or umenu Benopycckoli Comerckolf Conuanucruueckoit Pecny6nuiu:

M ¢ C- 4 rr,’r/& «.;7
/

In the name of Canada:
Au nom du Canada:

Or umenu Kananmt:




In the name of Cyprus:
Au nom de Chypre:
Or umenu Kunpa:

In the name of Czechoslovakia:
Au nom de la Tchécoslovaquie:

Or umenn Uexocnopaxum:

In the name of Denmark:
Au nom du Danemark:

Or umenu Haunu:

Lo



In the name of Finland:
Au nom de la Finlande:
Or mmenu Oumunanupun:

In the name of France:
Au nom de la France:
Or umeHn Tpanuuu:

hoicld e

In the name of the German Democratic Republic:
Au nom de la République démocratique allemande:
Or umenu epmanckoil Jemoxparuueckol Pecny6nuku:



In the name of the Federal Republic of Germany:
Au nom de la République fédérale d'Allemagne:

Or umenu QeneparuBHot PecnyGnuku I'epmanuns

R

In the name of Greece:
Au nom de la Grace:
Or umenun I'peuum:

AP

In the name of the Holy See:
Au nom du Saint-Sidge:
Or mmenu Caareilimero npecronas

<+



In the name of Hungary:
Au nom de la llongrie:

Or nmmenu BeHrpum:

Fois Fs

In the name of Iceland:
Au nom de l'Iolandc:

Or umenu Menanuums

4

In the name of Ireland:
Au nom de l'Irlande:

Or umenu Mpnannumn:



In the name of Italy:
Au nom de 1'Italie:
Or uMmenu Uranuu:

i

In the name of Liechtenstein:

Au nom du Liechtenstein:

Or umenn JluxteHwrelinat

Lo

In the name of Luxembourg:

Au nom du Luxembourg:

Or umenu JlokcemGypras



In the name of Malta:
Au nom de Malte:

Or umenu ManeTh:

In the name of the Netherlands:
Au nom des Pays-DBas:
Or ummeHu HulaepnaHmoOB:

[(/‘(M_(/uu——

S

In the name of Norway:
Au nom de la Norvége:

Or 901114' Ho

ernm.




In the name of Poland:
Au nom de la Pologne:

Or umenu llonbum:

In the name of Portugal:

Au nom du Porlugal:

Or umeny lopTyruanam:

4 w\lu( -pw Qs L—ﬂ_. (L))\AM/L& O(LL S\—JAAL« (l) waaa CAAA
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In the name of Romania:

Au nom de la Roumanie: (/& WW’M/\

Or umeuu Pymmunu:

/77
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In the name of San Marino:
Au nom de Saint-Marin:
Or umenn Can-Mapuhno:

In the name of Spain:
Au nom de 1l'Espagne:

Ot nmenu lcnanuni

///

In the name of Sweden:

Au nom de la Suéde:

Or umeun lIBenuwm:



In the name of Switzerland:
Au nom de la Suisse:

Or wumenu lseiinapum:

In the name of Turkey:
Au nom de la Turquie:

Or wmenm Typuun:
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In the name of the Ukrainian Soviet Socialist Republic:

Au nom de la République socialiste soviétique d'Ukraine:

Or umenu Ykpaunckolt Comerckol Coumanucruueckoit PecnyGnuum:
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In the name of the Union of Soviet Socialist Republics:
Au nom de l'Union des Républiques socialistes soviétiques:

Or umenu Cowaa Coserckux Coumanucruueckmx Pecny@nui:
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In the name of the United Kingdom of Great Britain and Northern Ireland:

Au nom du Royaume-Uni de Grande-Bretagne et d'Irlande du Nord:

Or umenn CoepmHenHoro KoponeBcTBa BenukoOpuranun
u CepepHoit Upnaupgum:

In the name of the United States of America:

Au nom des Etats-Unis d'Amérique:
Or umenu CoenmHenHmx lTaToB Amepuxmz’////,///f
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In the name of Yugoslavia:

Au nom de la Yougoslavie:

Or umenu KHrocnasum:

In the name of the European Economic Community:

Au nom de la Communauté &conomique européenne:

OT wmenu EpponelicKOTO 2KOHOMMUECKOroO coolfuecTBa:



I hereby certify that the foregoing Je certifie que le texte qui précéde

text is a true copy of the Convention on est une copie conforme de la Convention sur
long-range transboundary air pollution, la polliution atmosphéricue transfrontiére a
opened for signature at the United Nationmns longue distance, ouverte 3 la signature 3
Office, at Geneva, from 13 to 16 November 1979, 1'0ffice des Nations~Unies, a4 Genéve, du

the original of which is deposited with the 13 au 16 novembre 1979, et dont 1'original
Secretary-General of the United Nationms. se trouve déposé auprés du Secrétaire général

de 1'Organisation des Nations Unies.

For the Secretary-General: Pour le Secrétaire gdndral :
The Legal Coumsel, Le Conseiller juridique,
United Nations, New York, Organisation des Nations Unies, New York,

2 January 1980 2 janvier 1980
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